
CENTRAL ADMINISTRATIVE TRIBUNAL: PRINCIPAL BENCH

C.P.43/99 in M.A.1815/98
Original Appl ication No.2828 of 1997

New Delhi , this the 12th day of March,1999

HON'BLE MR.JUSTICE V.RAJAGOPALA REDDY.VICE CHAIRMAN(J)
HON'BLE SHRI N.SAHU,MEMBER(A)

Pet i t i onersCm Prakash & ors.

(By Advocate: Shri R.K.ShukIa)

Versus

Shri J.A.Chaudhary.
Revenue Secretary.
Ministry of Finance
North BIock,
New Delhi Respondent/Contemnor

(By Advocate: Shri Madhav Panikar)

O R D E RfQRAI 1

By Reddy.J.-

Heard Shri R.K.ShukIa,learned counsel for the

petitioners and Shri Madhav Panikar, I earned counsel for

the respondent/contemnor.

affidavit of compl iance has been fi led by

the respondent/contemnor stating that the order passed in

the O.A. has been compl ied wi th. The order of

appofntment is also annexed with the affidavit. In the

circumstances, we are satisfied that the order of the

Tribunal has been ful ly compl ied with. The C.P. is

therefore, closed. Notice discharged.

( N. SAHU )
MEMBER(A)

/d i nesh/

( V.RAJAGOPALA REDDY )
VICE CHAIRMAN(J)


